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[Shri Baban Singh Ghatowar]

(iv) Statement giving reasons for the
delay in laying the papers mentioned
at (i) and (ii) above,
[Placed in Library. See No. LT-

4642/93]

Third and Fourth Reports of the depari-
ment—tfelated  Parliamentary  Standing
Commiffee on fransport and tourism

SHRI MOHD. KHALFELUR RAH.
MAN (Andhra Pradesh): Madam T pre-
sent the Third and Fourtp Reports each
(in English and Hindi) of the Depart-
ment—Related Parliamentary  Standing
Committes on Transport and Tourism on
Inland Waterwayy;  Authority of Indsa
Amendment) Bill, 1992 and Aitr Corpora-

tions (Tramsfer of Undertaléngs and Re- -

peal) Bill, 1992 respectively,

Evidence tendered before the department
related parliamentary standing commiftee
on transport and tourism

SHRT MOHD. ‘KHALEELUR RAH.
MAN (Andhra Pradesh): Madam T lay
on the Table a copy of the Evidence ten-
dered before the Department—Related
Paﬂiamentary Standing Committee on
Transport and Tourism op the Air Cor-
porations (Transfer of Undertakings and
Repeal) Bill, 1992.

Report of the department—related parlia.
mentary standing commiftee on science
and tm:hnology, environment and foresis

SYED SIBTEY RAZI (Uttar Pradesh):
Madam, 1 present the Second Report (in
Ernpglish and Hindi) of the Department—
related Parliamentary Standing Commit-
tee on Science and Technology, Environ.
ment and Forests on the National En-
vironment Tribunal Bill, 1992,

Evidence tendered before the department—

related pariamentary standing committze

on Science and technology, emvirommet
and foresty

SYED SIBTEY RAZI- (Uttar Pra-
desh): Madam, T lay on the Table a
copy of the Evidence tendered before the
Department—Related Parliamenlary
Standing Committee on  Science  and
Technology, Environment and Forest on

!

& Sh. Satish Pradhan,
Members of Rajya Sabha

the National Environment Tribunal Bili,
1992,
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Report apd minutes of the Standing
Cominittee on Labour and Welfare

SHRI GUNDAPPA KORWAR (Karna-
taka): Madam, I lay pp the Table a copy
(in English and Hindi) of the Third Re-
port of the Standing Committee on La-
bour and Welfare on Abolition of Child
Labour and Minister of the sitting of
the commitice relating thereto.

Report and minuteg of the Standing
Committee on Urban and Roral Deve-
lopment

SHRI RAM DEO BHANDARI (Bi-
har): Madam, I lay oy the Table a copy
(in English and Hindi) of the Third Re-
port of the Standing Committee on
Urban and Rural Development (19%3-94)
on the Annual Report of the Ministry
of Urban Development (1992-93) and
thz Minutes of the sittings of the Com-
mittee relating thereto,
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THE DEPUTY CHAIRMAN: 1 have
to inform the Members that the follow-
iry message dated the 7Tth December,
193 has heen received from the... (In.
te#ruptions) Lzt men at least read...
(I 1terruptions) . .
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I am only reading the message which
the Chairman and we have received
(Interruptions)
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